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Heard Mr.nB. Ke.Sharma, learned counsel
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/

AT GUWAHATI.

MISC CAVEAT NO. \% of 2001.

~

IN THE MATTER CF':

An application under Section 148-A
of the Code of Civil Procedure.
-AND— ) 1

IN THE MATTER COF:

order dated [0-10-2001 passed by
the-Joint Secretary ,Government of

Assam,Forest Department,Dispur |,

Ve

Guwahati-6,

- AND =~

IN THE MATTER CF: o

Amrit Kr.Das, .
Divisional Forest Officer, ‘

. ‘ ' Karimganj (Territorial Division)

5 ‘ Karimganj.

.. .Caveator.

Con cde e
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-Versus-

Y. Sujra Narayan

Divisional Forest Officer,

C/o Principal Chif Conservator of Forest,

Rehabari,Assamn,

..Prospective petitioner.

~

The humble petition 2f the caveator

above named :--°

MOST RESPECTFULLY SHEWETH: -

l. That caveator humble begs to ?tate that
the prospective appeliant/ petitioner may move this -
Hon'ble Court by anyvof writ petition for stay or
otherwise of the Government order dated !OoIO-ZIRKL
The caveator is very much- interested in the case‘and
in the event of filing of any appeal/ petition by _
the prOSpectiye pétitioner challenging the said GBver-

, -
nment order dated (0:]0 -V, |, ghe caveator may

be hear@ on such appeal / petition before pasging~gﬁ§'

e

e e i e s,

' order.

contd. ..
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2. That the waveator hulmble begs to state that °

\ .
this Hon'ble Court may be pleased to direct the pros-

pective appellant/ petitioner to serve a copy of the
petition?nszeh§gflled before the Hon IE“Ceurt and

this Hon'ble Court may be pleased to hear the caveator

. before pa551ng any order on such petition.

- T g . -

3. That the caveétor_begs to state that the
copy of the caveator petition has been sent to the
progpective appellant/ petitioner by registered post.
Postal reeeipt xl'xo. 492 ac. 1$16020

the receipt of which is enclosed nerewith.

4. That this application is being filed

bonafide and for the ends of justice.

In the premises aforesaid it is
therefore prayed that Your Lordships may
be pleased to admit this application
and be pleased to direct the opposite

s . . . P,

party to serve a copy of the appeal/
petition so filed and the caveator may
be heard prior to passing any interim /

stay order and be pleased to pass such

other order or orders as this Hon'ble
Court deem fit and proper and in accor-
dance with law.,

And‘fcr this act of your kindness the caveator as in -
duty bound shall ever pray.

contd. .







l.Name of the caveator :- Amrit Kr. Das,

2.
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PARTICULARS

-

Name of the prospe-,.
ctive appellant/

petitiorer.

order likely to be :

challenged.

Name of the Advbcate:

for the caveator.

!

Divisional Forest Officer,

'Karimganj Terrotorial

Division, Karimganj.

Sri Y. Sujra Narayan

Divisional Forest Officery

I.F.3.

of Forest, Rehabari,Assam.

Govt. order dated (0O-!0 200l

Department of

+ -

Mr OD. K«. Da‘S Fl
Advocate,'

Gauhati High

4

‘passed by the Joint»Secretary,

Forest,fissam.

Court.

C/o Principal Chief Conservator

A -
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MOLFRE. 100/2001/26 :- The trlnsﬁaq,orde*ﬂyssuedﬂbx?a Gout, q

iy kumn ,‘“
Natification No,FRE, 66/90/190~E;‘dtd¢*11. ? %51 in '@4

EETTY FARAL N “! A ' !
cespect of Shri A.Ke. DGS,QQ%UlBlﬂnalJFQIGSL'D;FlCGD “W

. i :

Karimganj Division is harbby stayad‘temporgr+ly and }Q:
4 l?. ni g, e m‘!ﬂ

untill further order. Wi, e éL

» BT 3o Ay
Memo NoJFRE. 100/2001/26-A, §Eahf' i %thonq bctoher,2001;
Copy to :- '”ﬁﬂ¢w~ﬁ%f”ﬂtm’wﬂkﬁﬁ“7 it
1) The Accountant General (A&E)“QNSSEm' a&da gq i
Guwahati-29, \p%i :;g':!"- | :i (.,'. ,?_“ L*]ML ﬁﬂl S
2) The Principal Chief Conservatotlofs fﬁdgf 5 RS Hﬂm(ﬁehabarﬂ;
Guwahati-3, ‘ﬁﬁﬁﬂfﬂﬁn Jil‘ MWf‘”ﬁﬂ !W i
3) The Chicf Conservator of Forgsts: ‘(Tadrite rréb)w”’ isam, .}
Panbazar, Guwahati-1. g L CTANNC g d .
4) The Chief Conservator of FDerts fwlldllfe),.Assam, Rehabari
Guuahati-8,
5) The Chief Conservator of Forests (Socmal Forestry&, Assam,-..
200 Narengi Road, Guuahati=24yeiy w « . aiSidey ;
6) The Chief Conservator of Forésts»(ﬁes*“rch'f §
: Jorking Plan), Assam, Guuwah3tixady ]
7§ The Conservator of Forests ;Sputherths ACLiT L
8) Shri A,K. Das, Divisional Fore tqDFﬂxcer VKA TG
Karlmgang. AT, S Y viv &
9) Shri v, Juryanarayan,IF§, DCF 'C/Dhﬁrlncxﬁd',
oP Forusts, Assam, Rehabarl, Guuahatl»Bane‘ej
10) Ths P.S. to the Minister, Fotest,”Assam,“Dl
for information of. the Mlnlster.~uu L f"f T
11) The Deputy Director, Assam CoVt,e Press,” udNUnJmal‘am
Guuahati-21 Por fuvour of publi¢ation af.ithe aboba
Notirication in the noxt issue. of thL A&sartf
12) Porsunal File of the OfPlCBISv'z_ i
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